
 

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON ENERGY 

 
SHRI MUZIBULLA KHAN (Odisha): Sir, I lay on the Table, a copy each (in English 
and Hindi) of the following Statements of the Department-related Parliamentary 
Standing Committee on Energy:- 
(i) Action Taken by the Government on the recommendations/observations 

contained in Chapter–I of the Eighth Report (Seventeenth Lok Sabha) of the 
Committee on Action Taken by the Government on the 
recommendations/observations contained in its Twenty-eighth Report 
(Sixteenth Lok Sabha) on 'National Solar Mission – An Appraisal'; 

(ii) Action Taken by the Government on the recommendations/observations 
contained in Chapter–I of the Eleventh Report (Seventeenth Lok Sabha) of 
the Committee on Action Taken by the Government on the 
recommendations/observations contained in its Forty-second Report 
(Sixteenth Lok Sabha)  on ‘Stressed/Non-Performing Assets in Gas based 
Power Plants’; 

(iii) Action Taken by the Government on the recommendations/observations 
contained in Chapter–I of the Twelfth Report (Seventeenth Lok Sabha) of the 
Committee on Action Taken by the Government on the 
recommendations/observations contained in its Forty-third Report (Sixteenth 
Lok Sabha)  on 'Hydro Power'; 

(iv) Action Taken by the Government on the recommendations/observations 
contained in Chapter–I of the Thirteenth Report (Seventeenth Lok Sabha) of 
the Committee on Action Taken by the Government on the 
recommendations/observations contained in its First Report (Seventeenth Lok 
Sabha) on the Demands for Grants (2019-20) of the Ministry of New and 
Renewable Energy; 

(v) Action Taken by the Government on the recommendations/observations 
contained in Chapter–I of the Fourteenth Report (Seventeenth Lok Sabha) of 
the Committee on Action Taken by the Government on the 
recommendations/observations contained in its Second Report (Seventeenth 
Lok Sabha)  on the Demands for Grants (2019-20) of the Ministry of Power; 

(vi) Action Taken by the Government on the recommendations/observations 
contained in Chapter–I of the Fifteenth Report (Seventeenth Lok Sabha) of 
the Committee on Energy on Action Taken by the Government on the 
recommendations/observations contained in its Third Report (Seventeenth 
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Lok Sabha)  on the Demands for Grants (2020-21) of the Ministry of New and 
Renewable Energy; and 

(vii) Action Taken by the Government on the recommendations/observations 
contained in Chapter–I of the Sixteenth Report (Seventeenth Lok Sabha) of 
the Committee on Action Taken by the Government on the 
recommendations/observations contained in its Fourth Report (Seventeenth 
Lok Sabha) on the Demands for Grants (2020-21) of the Ministry of Power. 

 
 

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON RURAL DEVELOPMENT AND PANCHAYATI RAJ  

  
Ǜी नारण भाई जे. राठवा (गुजरात) : महोदय, मȅ िवभाग सबंिंधत गर्ामीण िवकास और पचंायती 
राज सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ पर सरकार ǎारा की गई कारर्वाई 
को दशार्ने वाले िववरणȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हंू :- 
 

(i)  Seventh Report (Seventeenth Lok Sabha) on Action Taken by the 
Government on the recommendations contained in its First Report 
(Seventeenth Lok Sabha) on the Demands for Grants (2019-20) of 
the Department of Rural Development, Ministry of Rural 
Development; 

(ii)  Eighth Report (Seventeenth Lok Sabha) on Action Taken by the 
Government on the recommendations contained in its Second Report 
(Seventeenth Lok Sabha) on the Demands for Grants (2019-20) of 
the  Ministry of Panchayati Raj; 

(iii)  Tenth Report (Seventeenth Lok Sabha) on Action Taken by the 
Government on the recommendations contained in its Fourth Report 
(Seventeenth Lok Sabha) on the Demands for Grants (2020-21) of 
the Department of Rural Development, Ministry of Rural 
Development; 

(iv)  Twelfth Report (Seventeenth Lok Sabha) on Action Taken by the 
Government on the recommendations contained in its Sixth Report 
(Seventeenth Lok Sabha) on the Demands for Grants (2020-21) of 
the Ministry of Panchayati Raj; 

(v)  Seventeenth Report (Seventeenth Lok Sabha) on Action Taken by 
the Government on the recommendations contained in its Thirteenth 
Report (Seventeenth Lok Sabha) on the Demands for Grants  
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